
Item f{o" 119

UNDER SECTTON 7 OF rBC, 2A,6

trn the matter oft

ft{ls A"K" Shonewala Securities n td. ...........Applicant/petitioners

VS"

Frayag Polytech Pvt. Ltd. ...........Respondent

Order delivered on 05.03.2020

coram: sH. P. s" N" PRASAD, HON'BLE JUDICIAL MEMBER
SH. RAGHU NAYYAR, TION'BLE TECHNICAL MEMBER

ORDER

Due to adnainistrative reasons, the matter is reposted on u.a4.2020"
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(RAGHU Nervail{ v

TECIINICAI, MEMBER
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(P"S.N. PRASAD)

JI'DICIAL MEMBER
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